I Ho Eho Te0-33004/99 REGD. NO. D. L.-33004/99

Che Gazette of India

STHTIUT
EXTRAORDINARY
9T [I—EUS 3—3U-WUE (i)
PART II—Section 3—Sub-section (i)

TR | WehTiTd
PUBLISHED BY AUTHORITY
9 611] 73 Teoett, TR, STeaR 15, 2019/37(¥aT 23, 1941
No. 611] NEW DELHI, TUESDAY, OCTOBER 15, 2019/ASVINA 23, 1941

MINISTRY OF COMMERCE AND INDUSTRY

(Department for Promotion of Industry and Internal Trade)
CORRIGENDUM
New Delhi, the 15th October, 2019

G.S.R. 785(E).—In the notification of the Government of India, in the Ministry of Commerce and
Industry, (Department of Promotion of Industry and Internal Trade), number G.S.R.663(E), dated the
17th September, 2019, published in the Gazette of India, Extraordinary, Part-II, Section 3, sub-section (i),
dated the 17th September, 2019, at Page 5, in line 10 for “(Department of Promotion of Industry and Internal

Trade)”, read “(Department for Promotion of Industry and Internal Trade).”.
[F.No.14/01/2018-IPR-III (Patent)]
RAJIV AGGARWAL, Jt. Secy.
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